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CP-486/2004 In
0A-371/2001

| Present: Ms. 0.5.G. Prasuna, leamed counsel for apphcants

§ ‘:& ThlS Contempt Petltlon-486/2004 ‘18 converted mto MA for executlon

Respondents are dnected to comply thh the Tribunal’s du ections wnthm four weeks

from the date of recelpt of a copy of thls order MA 18 dlsposed of accordmgly
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